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(c) if so, the measures taken by 
Government to procure Uraniwn to 
restart the complex? 

TltE PRIM:E :MINISTER (SHm-
J4ATl INDLRA GANDHI): '- (a) The 
Enriched Uranium OXide PlanIt. at the 
NlUiclear Fuel Complex in Hydel"abad 
has been forced to comanence uneca.. 
nomic operations since 14 February 
1980 dUe to the non-availaibility on a 
timely basis of enriched tmUliUm from 
the United States of America :for the 
fabrication of :fuel elements for the 
Tarapur reactors. At present the 
plant is opera~ only an scrap at 
one-fifth. of its capacity. 

(Ib) The uncertainlties and delays in 
the supply of enridled uranium have 
compelled ~ to redJuce the power 
output at the Tarapur Station to atret-
ch the fuel cycle. 

(c) The Govt. of India is in con&tant 
touch With the Govt. Of the United 
States for the continued ~ly of en-
riched utranilllln on a timely basis to 
permit the eftlcient and. continuous 
operation of the Tarapur Station in 
strict accordance with rhe provisions 
ef the Cooperation Agreement f::/. 1963. 

·53. SImI p. K. KODIYAN: 
SHRI INDRAJIT GUPTA: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether his attention has been 
drawn to the Prime Minister's inter-
view to a foreign journal ''Nature'' ex-
pressing her no objection to the re-
turning of COca Cola, multinational 
company to India; and 

(b) if so, what is his reaction 
thereto? 

THE MINISTER OF STATE IN TK& 
- :M!NiISTRy OF INDUSTRY (SlDU 

CHARANJIT CHANANA): (a) Yes, 
Sir. 

(it» Any proposal tar the manuafac-
ture of Coca Cola in India will be 
given eon&ideration in accordance with 
the polley ot ihe Government in thie 
regtard. 

B.ecaatin, 01 Sixth Five Year Plan of 
the pl'IeViOUs GOVeftlJD.8J1t 

.54. SHRl NAVlIN' RAVANI: Will 
the Minister of PLANNING be pleas-
ed to state: 

(a) what were the compelling rea-
sons for the present Government to 
decide to recast the entire Sixth Five 
Year Plan draft prE;Ulared during pre-
vious Gov .. nment's period; 

(b) at what stage the new draft i. 
at present; and 

(c) what are likely to be the maia 
points of difference in old and new and 
whether overall plan allocations are 
likely to increase·to offset price-rise 
and reach new goal of higher growth 
rate? 

TH!E M!NISTER OF PLANNING 
(SHRI N. D. TEWARI): (a) to (e) 
The Government were committed to 
ensure that the plan should reflect the 
policies and priorities of the new 
Government. ~er, there waa a 
ISharp decline in national income art4 
a steep rise in the price level in 19"1t-
80; the outlook for India's lbalanee of 
payment had alsa turned adverse in 
the wake Of the sharp rise in the 
prices of petroleum. in 1979-80 and the 
generally recessio~ conditiOlJ.i. 
abroad affecting prospects for In.dJ.a!. 
exports. In view 01 these develoP-
ments, financial calculations of the 
previOUs Government's Draft Plan 
had ceased to be operationally rele-
vant. 

The Planning: Cammission is active ... 
ly engaged in the preparation of the 
new Plan in consultation with th~ 
Ministries and State Governments 8114 
it is expected that the Plan document 
will be ready by the end of the cur-
rent year. 
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Tentativeq, the Planninc C0mmis-
sion has fb:ed an average annual it).. 
crease of 5 per cent in national income 
as the plan tanget. At the same time, 
while form.u1ating the plan, possiJbili-
ties of achieving a higher growth rate 
will also be explored. It is too early 
at this stage to say any1hing aibourt the 
overall size of the plan Or its sectoral 
allocations. 

Authorlsatloa of ShJpmat of 
EDriched Uranium to ladIa 

·55. SHRI M. V. CHANDRA 
SHEKHARA MURTHY: 

SHRI K. MALLANNA: 

Will the PRIME :MlIIN'ISTER be 
pI eased to state: 

(a) whether it is a fact that the 
U.S. President has authorised the 
shipment of enriched uranium lor the 
Tarapur Power Plant and has also in-
formed Indian Government· , 

(b) it so, whether both the instal-
ments due upto date have been ship-
ped to India; 

(c) if not, when the aame are like-
ly to be shipped; 

(d) whether further application for 
the same has been submitted to the 
U.S. Government; and 

(e) the total quantity due uptill 
now and how much quantity has been 
supplied uptill now? 

THE PRIME 1tfiiNt[STER (SHR!'-
MAT]: INDIRA GANDID): (a) The 
PreSident of the United States has 
assured us of !Us intention to autho-
rise the pending shipments of enrich-
ed uranium for the Tarapur Atomic 
Power S,tation ~ means of an Exe-
cutive Order. President carter has 
Yet to take this action. 

(Ib) Does not arise. 

. (c) It is not possible to give any 
llldieatdon at UUs st:aee. According 
to the present domestic law in the 
United States, a Presidential authori-

·sation Of such _parts would be 
-.abject to Congressional review wih1eh 
We under&ta.nd may be COIDpleted '" 
September, 1980, provided the Presi-
dential a urthorisation is issUed wit!lou~ 
further delay. 

(d) Besides the two applications for 
19.6 tonnes each of enriched uranium 
pending wi~ the U.S. authorities, no 
further application for the same hU 
been made. The next applicatian tor 
enriched uranium tor USe as fuel at 
the Tarapur / Atomic Power Station 
will ,be made in August/September, 
1980 in accordance with 1!le schedule 
!Of deliveries ~ upon. with the 
U.S. Govetrnmentt rep~,"" in 
19'16. 

(e) The total quantity of enriched 
uraniIum received from 1966 to dde 
from the United States, inclus1ve of 
the initial inventory of the Tarapur 
Atomic Power station is 233.8 tarmes. 
The q;uantities now pending shiplent 
total 39.6 tonnes. 

P_l OIl lleDel.ta Of FlIIC&I I'OJIcIeII .. 
MJnorH;I- ... S.C. II R.T. 

$56. SHRI P. M. SA YEED: 
SHRI GULAM RASOOL 

KOCHAK: 

Will the Minister OF HOMa 
AFFAIRS be pleased to state: 

(a) whether Union Government have 
set up a panel to probe into the mat-
ter of benefits of various fiscal policies 
of the Central and State Govern-
ments reaching the minorities, the 
Scheduled Castes and Tribes as well 
as other weaker sections; 

I 

(b) if so, its scope at work and whe. 
ther State Governments haVe bee. 
consulted on the proposal; and 

(c) when the panel is likely to sub. 
mit its report? 




